
File Na. 10/03/2019-NCLT

WWW fifimm NATIONAL COMPAM' LAW TRIBUNAL

“Elva «(l-573
VS fi‘ allM. 24M a?

1)“ Floor. “100193.
CGU Complex, Lndhl ROM,

«:3 kWh/Ne“ Delhl- | \0003
WE/ Dated' 25” MarchJUlQwln rxcvcise oflhc pfmsn‘ confemed under secllun 419 ofrhc Comnnnre. Acr. 2013 rhc

Hon’hle Prtsidem. NCLT 112mb) consnlulcs the following Bench m Chandigarh ro cxu’cise
and dlxchurgc powers At fllnuinm orlhe 'lrlhnnnl. The Bench at NCLT Chandigarh shhll slt on
4 4 2010 (Thursd v) & s 4 2019 (Fnd )at 10:30 AM:

NLLT Bench a1 Chandigarh
l Shri \1 K. Sllmnal. Member (Judlclal)
2. 5hri Prndeep R. Scan, Member (Technlcdl)

This bench shall sh nl NCLT Chandigarh on may Thursd/u) and Fuday. Iill mnhrr
orders,

Tlliv issues with me appmml of Hon‘ble Presidcnl NFLT,

(Shiv
Regi, rm, NCLT

'l'elephnne: 243fi345l
(:llpy

P s, |u Hnn‘ble President. Valmnal mpuny Law Tribunal. Nev. Delhl.
[Ion’ble Mcmhm, Nullmul Company La“ lrlhnnal

3. Officers nr Nhllonhl Comparn Lau Txlbunal. Principal Bench, Nan
Delhi/Kl»lkata/Mumbai/Chennai/Ahmedahad.’Allahllbad/HengalumChandigarh’Guwxhuti’
Hyderabadl. 'pur (umck

4 PS \u Joint Secremry. (Sh. (3)2neshm4rKumnr Singh)Mlnism.‘ ofCurpnmleAf'falls, N:w
Dellll

5. NCII web slle/ Notice Board.
6. Th: Insulux: ofL'hancrcd Accuunmnts of lndla. ”0. NEW Delhi.
7, The Inslkutc afCompan) Sccmmries oflnrlla. l House 22.1nsli1ulicnalArca. [.0th

Road. NewDClhl , I 1000”:
a. The lnslimlc 9mm Accountants of lndla. cvm ahhnhn. 3 Instllulional Arm. Lodhl

Rudd \Ievk Delhi-110003
9. Curpur‘dteLawAdviser. lss BasamEnclme Palamkmd Newnelhi 110057.
10 mmhn Alllcd 5mm. l | 9 32.1w» Rohlakmu, Delhl.
11. The All lndlh ReporterPVT. le.. : H), 'B' Block, Dclhl High (nun. Ncn Delhl.
12, Bar Councll. NC“ Delhi/Wumbal.


